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·In fact, various measures have been taken. 
I would not mind narrating those mea, 
sures. They are augmentations of the 

ONGC security staff; deputation of a 

suitable police officer of the rnnk of DSP 
with supporting staff to be in charge of 
the ONGC security organisation; strc.ng-

thening the investigation and intelligence 
machinery of the State police to exclusi-
vely concentrate on the cnc~ relating 
to ONGC wells; requesting the Public 

Prosecutor to expedite cases pending in 
the courts; posting of one or two .:om-

panies of the protection force by the 
IGP exclusively for intensifying patroll-
ing in the· area where thefts · and sa ~ 

tages are taking place. I think my triend 
is very well aware of these things. 

Introduction of Commercial Channel in 
Doordarshao 

+ 
*248. SHRI BALASAHEB VIKHE 

PATIL: 

SHRI ANANTHARAMULU 
MALLU: 

Will the Minister of INFORMATION 
AND BROADCASTJNG be pleased to 

lay a statement showing: 

(a) whether Government propose to 
introduce . an independent commercial 

channel in Doordarshan; 

{b) if so. the details regarding the 
names of the centres from which this 

system will be introduced; and 

( c) what will be the duration of the 
channel and by when it is likely to be 

introdited? 

. . 

THE MINISTER OF INFORMATION 
AND BROADCAsnNG c~ R  VASANT 
SATHE): (a) to (c). A statement is lidd 
on the Table of the House.. ~ ·. · 

Statement 

A task force was constituted to pre.pars 
a scheme for introduction of Sponsored 
Programmes on Doordarshan and to tive 
its recommendations both for a ~ rt

term plan taking into account the facili-
ties available at Doordarshan Kendra, 
Bombay and for long-term plan covering 
the need for establishing independent 
studio facilities and separate channel for 
commercials on Television. The task 
force has since given their recommeda-
tion only for the short-term plant. 'Pile 
scheme for introduction of sponsored 
programmes which will be telecast from 
Bombay-Pune, Delhi-Mussoorie, and Jul-
lundur-Amritsar stations has been approv-

ed. Under the scheme, these programmes 
could be telecast from other Doordanhan 
Kendras also. The report on the long .. 
term plan for separate commercial chan-
nel is still awaited. 
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SHRI SATY ASADHAN CHAKRA-

BORTY: When they do not have enough 
\. . . . 

to eat, you are talking of telev1s1on. 

DR. SUBRAMANIAM SWAMY: He 

need not buy a television. Jn the answer 

the Minister says: 

(the task force has given) "its re-

commendationi; both for a short-term 
plan taking into account the facilities 

available at Doordarshan Kendra, Bom-
bay. . . . . . The report on the Jong-1\!rm 

plan for separate commercial channei 
is still awaited." 

I would like to know from the Minister 

whether he knows that dlle to procrasti-
nation and delay in taking a decision, 

in Bombay, which he referred to, in 

places like Cuff Parade and Kolaba peopie 

have now gone infor cable TV and closed 

circuil TV and that here is the danger of 

the Government TV becoming irrelevant 

and redundant in this c nt~ t. Does 
he consider such a cable TV and close 

circuit TV legal in the present set up7 

SHRI VASANT SATHE: Close cir-

cuit TV is a matter which anyone can 

have. I do not think that we can really 
legally stop that. As far as a cuble TV 

is concerned, it is a different proposi-
tion and it will not be possible to have 
cable TV. Some people, through VCRs. 
might have a programme started and 

connected to some o• h "r centres. But on 
a larger scale cable 1 V is not possible 

in India at least today. Our main tar. 
get, as I repeatedly ~  h w reach the 
maximum number of rura1 areas. 
My friend was asking question! 

and again and again my frio!Dus that too 
Marxists comment that our people do not 

have enough to eat. Why do you think of 
television? May I tell my friend that the 

land which he respects the l!lllSt, last year 
they produced in China 48 lakt}\ TV sets. 

This year they arP producing 50 hkhs 
T.V. sets. Per annum they ure goin:; in for 
20 lakhs colour T.V. sels. rhey know 1he 

importance of this media as an aclvanta(!e 

to t hoe rural people. Why do vou w:m! to 

deny th, ""ral people the advC1n01?e of 

this ~ i·  Is it a preroµ.ative onlv (lf 
the urbap ~~  
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•hat the countrY I risi>eCt the" inost Is 
.Jndla-Le. Bharat. What is the per capita 
.cqnsumption of food and other items 
in China? 

Mlt SPEAIO!lt: It is not a que.stion 
IDf debate here. 
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:Sclieme for making Air Staff Artists 
Govenliiient Servunfs 

*249. PROF. MADHU OAl'fDAVAl'E: 
Will the Minister of INFORMATION 
AND BROADCASTlNG be pleased to 

~tat : 

'(a) whether it is •a fact I.hat the A.LR 
~ia  artists union has expressed dissatis-
faction over the scheme rm 1rn!king A l.R. 
-staff artists Government !ervanls; and 

(b) if so, whe:her in view of the staff 
·artists dissatisfaction, the Government 

propose to revise the scheme? 

TH:E' MINISTER OF INFORMATION 
AND BROADCASTING (SHRi VAS.A-
NT SATHE): (a) No. Sir. nte" Untons 

..... . 
(b) Does not anse. 

;'."' 

PROF. MAOHU OAND.t\VATE: Dur:. 
ing Questfon Hour we cannot raise a po.. 
int of order. 'fhereforc, I am not raising 
a point of order. But I would likoe to 
draw your attention to the . norms that arc 
to be observed while replying to the 
question asked by the Members. Ono 
norm is that the repJy should not be vag-
ue. It should \je precise. Here the qu~ 
tion is: 

.. Whether it is a fact that the A.lR. 
staff artists union has expressed dissatd-
faction over the scheme ..... '?" 

While replyi.na he first ~i  "No. Sir. 
The Unions have generally wl!lcomcd the 

SCheme.'' 

Then the mischievous word 'however' 

comes. 

'However. they have also a l~ some 
observations and suggestions regarding 

the implementation aspects" 

What are these observations anti wgges-
tions by various unions regardi.ng the 
scheme that they are introducing? 
When you give us the details of thes:: ob-
s r ati ns~ arid suggestions, that answer 
will be the correct aoswu, to see whether 
that has· satisfied or not: 

Before asking my secon<l question I 
. would like you to spell' out the obscr-Ya.. 
tions and suggestions made by various 
trade unions_ regarding the Scheme that 
you are introducing. 

SHRI VASANT SATiiE: Sir, I do not 
think there was any. c~ risi n in the' anS-
wer. The confusion i~ in the mind of the 

hon. Member and in his understanding as 

we! I learned as he is. 

When you talk of "dlssatisfnction", it 
is a general thing. . Are they opposed or 
dissatisfied with the thing? The· answ~ · 
was· 'No•: becaµse _.they hav-e. weloome<i .IL 
Now; obVioiisly;,: ift. an·;1· ~h~ · U~i ls 

·an<t ~  C>r le ~ lh n · t .~l  an 




